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Hostile Nagae 

+ r Shri Raghunath Singh: I Shrl D. C. Sharma: 
Shri p, R. Chakraverti: 

0%'7' J Shri P. C. Borooah: 
• '\ Shrimati Savitri Nigam: 

\ 
Shri p, K. Deo~ 
Shri Maheswar Naik: 

L Shri Swell: 

Will the Prime Minister be pleased! 
to state: 

(a) whether the Nagaland Interim 
Body unanimously passed a resolu-
tion to the effect that those hostile' 
Nagas who would surrender betweem 
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1st July, and 31st August, 1963 will 
·be given benefit of general amnesty; 

(b) the main features of the resolu-
tion; and 

(c) the reaction of. Government 
thereto? 

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh 
Singh): (a) Yes, Sir. 

(b) (i) Every village in Nagaland 
should be given a chance to make a 
decision, village-wise, to restore peace 
and normalcy within their jurisdic-
tion by bringing underground persons 
back to their respective villages within 
a specified period. 

(ii) A general amnesty should be 
declared from 1st July 1963 to 31st 
August, 1963. 

(iii) Those underground people who 
will avail themselves of the oppor-
tunity offered by the general amnesty, 
should be given effective rehabilita~ 

tion and resettlement by the Nagaland 
Government. 

(iv) If the situation did not improve, 
the villages should be remodelled into 
fairly big centres to protect the vil-
lagers from harassment by the hos-
tiles. 

(c) The amnesty proposal was 
approved by the Government of India. 
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Shri Swell: With relation to this 

amnesty and the manner ot dealing 
with hostile Nagas who, according to 
the Nagaland Executive· Councillor 
have now established contact with 
Peking, may I knOVl whether it is a 
!fact that one Loknath Pahwa from 

here, who claims himself to be a 
special emissary of the Prime Minis-
ter, was sent to Nagaland with special 
permission, and this man after tramp-
ing up and down Nagaland has come 
here with a number of Nagas and has 
met the Foreign Secretary and is 
reported to have met the Prime Minis-
ter with a charge-sheet against the 
Shilu Ao's Government and whether 
this indicates lack of confidence on the 
part of the Prime Minister in the 
Shilu Ao's Government? 

Shri Tyagi: Sir, I rise to a point of 
order. The question is full of insinua-
tions against a State Government. 

Shri Swell: I am asking tor infor-
mation. Shri Tyagi has always a 
habit of crossing the tribal people 
whenever they ask any question. 

Mr. Speaker: The factual part of 
the question may be answered. 

The Prime Minister and Minister 
of External Affairs and Minister 
of AtoDdc Energy (Shri Jawaharlal 
Nehru): It is not correct to say that 
anyone was sent on a special mission. 
This gentleman had been asking us to 
be allowed to go there for a long time 
past, and ultimately we referred it to 
the Governor, I think, and the 
Governor agreed. So we allowed him 
to go there. When he went there he 
did not function, according to our 
thinking, as he should have done, and 
he carried on some kind of a propa-
ganda against the present government 
of Nagaland-Mr. Shilu Ao's Govern-
ment. There is no question of our 
sending him there to do it. In fact, 
when we knew of this we told the 
Governflr to send him back and tell 
him that he cannot go there again. 

Sllri D. C. Sharma: It is said that 
the hard core of the hostile Nagas 
remained as steadfast as before. May 
I know what is the numerical strength 
of this hard core and whether any 
further efforts are being made to break 
up this hard core? 

Shri Dinesh Singh: The reference to 
hard core meant the basic leadership 
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among the hostiles. This amnesty was 
one way of breaking it up. We are 
making other efforts in the sense of 
strengthening the security forces to 
break it up. 

Shri P. C. Borooah: May I know 
whether the latest reports indicate 
that the response has not been very 
encouraging and that the hostiles have 
already been able to establish success-
ful contact with the Chinese and 
Pakistanis to carry out their hOstile 
activities? 

Shri Dinesh SiDch: It is true that 
it has not bean as successfu1 H we 
had eXJlected that it would be. 

Shrl P. C. Borooah: What about 
their contact with Chinese and 
Pakistanis? 

Shrl Dinesh Singh: It has been 
answered in this House several times 
that some Nagas crossed over to 
Pakistan and they have come back. 
One of the Councillors has also men-
tioned that they are in contact with 
the Chinese. 

Shrimati Savitrl Nigam: May I kno'IV 
the number of hostile Nagas who have 
surrendered and who have been par-
tially or fully rehabilitated, because 
their rehabilitation would create con-
fidence in others too? 

Shri Dinesh Singh: Out of the 164 . 
who have surrendered, al\ of them 
have been rehabilitated. 

Shri Basamatari: What is the num-
ber of Naga hostiles who have sur-
rendered? 

Mr. Speaker: That has been given. 
The number is 164. 

Shri Bssumatari: May I also know 
how many more are likely to sur-
render? 

Mr. Speaker: How can he say that? 

Shri P. I. Deo: May I know if the 
law and order situation has improved 
or deteriorated since the inaueuration 
of N agaland? 

935 (Ai) LSD-2. 

Shri Dinesh Singh: I would Bay that 
it has improved. 

Shri Hem Barua: May I know if the 
attention of Government has been 
drawn to a statement made by Im-
long, the Naga Executive Councillor, 
to the effect that Dr. Hutton, a former 
Political Officer of N aga tribal area 
during the pre-independence days, has 
written to Dr. Verrier Elwin from 
London that the Chinese are willine 
to drop arms for the N aga hostiles 
and in fact a hostile leader, who is 
in London now, visited and stayed in 
Peking for six months; if so, whether 
Government suspect or have an,. 
information with them about any pos-
sible collusion of the Naga hostile. 
.... ith Peking via London? 

Mr. Speaker: By the time we reach 
the end of the question, we forget the 
beginning of it-I am referring to my 
own failing. 

Shri Bem Baraa: The Prime Minis-
ter has a very strong memory. 

Shri Jawaharlal Nehru: Some-
times that difficulty is faced by UI 
100. 

We have seen a report of the lonli: 
reference made by the hon. Member 
about what Mr. Imlong said, and we 
are enquiring further as to what 
background there is and thp evidence 
in his possession. 'We have no direct 
evidence about it. 
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